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Institution of Applications for issue of Certified
Copies.

Report on :02-05-2024
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H t
40612 (02.05. |- c.o Order Dtd.
L 1/2024 2024  |es1/2 [F FANDA . 2024-04-25 (DIVI No
017 SION |-
BENCH |11
—2) |5
B WRIT |(S
WP (C) }BIRANC ia
40613 102.05. |- c.o Order Dtd.
2 /2024 |2024 |g51/2 B TRIPATHY . 2024-04-25 (DIVI No
e STON |-
BENCH |11
-2) 5)
B (S
CRLMP WRIT ia
40633 102.05. |- c.o Order Dtd.
3 |/2024 2024 |459/2 [P MOHANTY . 2024-04-30 DRANC o
024 o
)
(s
CRLMP - ia
40634 |02.05. |- Cc.0O Order Dtd.
4 1/2024 |2024  |a66sp |SARTT PRASAD DAS [ 2024-04-30 DRANC o
024 o
)
(s
CRLMC ea
CRIMI
40635 102.05. |- c.o Order Dtd. t
> /2024 |2024  |1460, PMLAN SHAKTI PAUL | 2024-04-29 NAL o
MISC
2024 -
3)

l6 40636 [02.05. [CRIMC |[ANIL SAHOO ic.o | lOrder Dtd. CRIMI |(S




fmy

/2024 [2024 |- 2024-04-29 NAL |ea
1418/ MISC |t
2024 No
3)
(s
ea
10637 [02.05. |0 Order Dtd WRIT |t
/2024 2024  |10666 |°-PASH 2024-05-01 BRANC No
/2024 I
21
)
(s
CRLMC ea
CRIMT
40638 02.05. |- Order Dtd. £
/2024 2024|1439, [SRATYAPRIYA SAMANTA 2024-04-29 NAL e
MISC
2024 -
3)
(s
CRLMC ea
40640 02.05. |- Order Dtd. £
/2024 2024  |931/2 |[FRASANJIT BEHERA 2024-04-29 No
024 -
3)
(s
ea
s06a1 [02.05. | Order Dtd WRIT It
/2024 2024 28504 |F-K-MOHANTY 2024-04-30 BRANC No
/2019 B-L -
30
)
(s
CRLMC ea
CRIMI
40642 02.05. |- Order Dtd. £
/2024 2024  |676/2 |7 FRADHAN 2024-05-01 NAL o
MISC
024 _
1)
(s
ea
10643 [02.05. |0 Order Dtd WRIT &
/2024 2024  |10576 |°-K-LENKA 2024-05-01 BRANC No
/2024 B=3 |-
12
)
(s
CRLMC ea
CRIMT
40644 02.05. |- Order Dtd. £
/2024 2024|1444/ [F K MISHRA 2024-05-01 NAL o
MISC
2024 -
3)
10645 J02.05. " Order Dtd. ol b
/2024 2024 (T 0 2024-05-01 SRANE e




[y

/2024 No
21
)
(s
ea
10646 [02.05. |0 Order Dtd WRIT &
/2024 |2024  |10549 -FRNDA 2024-05-01 BRANC No
/2024 B=3
12
)
(s
CRLMC ea
CRIMT
40647 (02.05. |- Order Dtd. t
/2024 2024 4300/ [* K BHUYAN 2024-04-22 NAL e
MISC
2023 -
1)
(s
ea
s0648 [02.05. |0 Order Dtd WRIT |t
/2024 2024  |1054g [*-FRNDA 2024-05-01 BRANC No
/2024 B=3 |-
12
)
(s
CRLMC ea
40649 (02.05. |- SAROJ RANJAN Order Dtd. CRIM e
/2024 [2024  |3996/ |SUBUDHT 2024-05-01 No
MISC
2023 -
6)
(s
ea
10650 [02.05. |0 Order Dtd WRIT |t
/2024 2024  |10520 [*-FANDA 2024-05-01 BRANC No
/2024 B=3
12
)
(s
CRLMC ea
CRIMT
40651 (02.05. |- Order Dtd. £
/2024 2024 1302/ [F K MOHANTY 2024-05-01 NAL o
MISC
2024 _
1)
(s
ea
10652 [02.05. |0 Order Dtd WRIT &
/2024 |2024 10530 (P-K-ROY 2024-05-01 BRANC No
/2024 B=3 |-
12
)
CRLMC CRIMI | (S
4/12822 ggéZS' - GYANA RANJAN DHAL gggjfogfgi NAL |ea
1303/ MISC |t




N

N

2024 No
1)
(s
ea
10654 [02.05. |0 Order Dtd WRIT &
/2024 2024 10617 |[°PAS 2024-05-01 BRANC INo
/2024 H=5 -
21
)
(s
CRLMC CRIMI ea
40655 102.05. |- BIJAYA KUMAR BEHERA Order Dtd. NAL t
/2024 2024  |1314/ 1 2024-05-01 No
MISC
2024 -
1)
(S
ea
40656 |02.05 e Order Dtd WRIT Jt
/2024 2024 10614 |°-PAS 2024-05-01 BRANC INo
/2024 H=S -
21
)
(S
CRLMC ea
CRIMI
40657 102.05. |- . Order Dtd. t
/2024 |2024  [1333, (SUSANTA KUMAR LENKA | 2024-05-01 NAL o
MISC
2024 -
1)
(S
CRLMC ea
CRIMI
40658 |102.05. |- Order Dtd. t
/2024 2024|1437, SBTYAPRIYA SAMANTA 2024-04-29 NAL o
MISC
2024 -
3)
(S
CONTC ea
40659 |102.05. |- Order Dtd. CONTE |t
/2024 2024|2881, |S-SRHOO 2024-05-01 MPT  |No
2024 -
2)
(S
CRLMC ea
CRIMI
40660 |02.05. |- Order Dtd. t
/2024 2024|1317, [P K MOHANTY 2024-04-29 NAL o
MISC
2024 _
1)
(S
CONTC ea
40661 |02.05. |- Order Dtd. CONTE |t
/2024 2024|2878, [F-K-MOHANTA 2024-05-01 MPT  |No
2024 -




w

w

w

w

CRLMC ea
COURT CRIMI
40662 102.05. |- Order Dtd. t
/2024 2024|1415/ |JYOTT PRAKASH KAR N9 12024-04-29 NAL o
15 MISC
2024 -
3)
(s
CONTC ea
40663 102.05. |- I EgURT Order Dtd. t
/2024 2024|2883/ |°° 0 |2024-05-01 No
2024 -
3)
(s
CRLMC ea
COURT CRIMI
40664 102.05. |- Order Dtd. t
/2024 2024 1472/ [PRRADR NRYAK MO 12024-04-29 NAL e
15 MISC
2024 -
3)
(s
BLAPL ea
40665 102.05. |- o MOHANTY ;gURT Order Dtd. t
/2024 12024 2060/ 0 |2024-04-30 No
2024 -
3)
(s
CONTC ea
40666 102.05. |- « PARIDA EgURT Order Dtd. £
/2024 2024  |2872/ X o [2024-05-01 No
2024 -
3)
(s
CRLMC ea
COURT
40667 102.05. |- Order Dtd. t
/2024 2024|1508, [* MOHANTY Tg' 2024-04-29 No
2024 -
3)
(S
BLAPL ea
40668 102.05. |- R SAHOO ESURT Order Dtd. BATL- |t
/2024 12024  |1505/ o [2024-04-30 1 No
2024 -
6)
(S
CRLMC ea
40669 102.05. |- © PRADHAN ;gURT Order Dtd. ;iiMI t
/2024 2024  |1394/ © |2024-04-29 No
15 MISC
2024 _
1)
(S
CONTC
40670 102.05. |- o pARIDA ;gURT Order Dtd. i
/2024 12024 2826/ °° o [2024-05-01 o

2024




[ | )
(s
BLAPL ea
COURT
4 140671 |02.05. |- Order Dtd. t
0 |/2024 |2024 2466, RN MOHANTY Tg‘ 2024-04-30 No
2024 -
1)
| -
ea
WP (C)
COURT WRIT |t
4 40672 |02.05. |- Order Dtd.
1 /2024 2024  |a074¢ [TAPAN SWAIN NO- 15024-04-30 BRANC No
/2023 15 H-2 -
34
)
(s
ea
CONTC
4 |40673 [02.05. |- K NAYAK ESURT Order Dtd. ;O
2 /2024 |2024  |2817/ MK © |2024-05-01
2024 15 R
34
)
(s
ea
WP (C)
4 40674 [02.05. |- T FoUR” order pra. e
3 |/2024 2024 |o728/ [P - 2 12024-04-24
2024 OLD H-2 -
34
)
(S
ea
WP (C)
4 140675 |02.05. |- BIJAYA KUMAR BEHERA ESUR;‘ Order Dtd. giigc IE]O
a |/2024 2024|7296/ |1 - 212024-04-25
2021 OLD H-5 -
23
)
(S
CONTC ea
4 |40676 |02.05. |- COURT Order Dtd. CONTE |t
5 |/2024 |2024  |2801, [B-FARIDA NO. 1/2024-05-01 MPT  |No
2024 -
3)
B (S
WP (C) WRIT ia
4 40677 |02.05. |- COURT Order Dtd.
6 /2024 |202a 11456 |° K SAHU NO. 12024-04-25 BRANC [No
/2020 =7
15
)
(S
WP (C)
4 |40678 [02.05. |- < % sany COURT |Order Dtd. giigc i
7 /2024 2024  |a534y NO. 1|2024-04-25
2020 H-2 No




(€]

o

mu-l|

(s
CONTC ia

40679 102.05. |- COURT |Order Dtd.
/2024 2024 3309/ |F-S-FPANDA NO. 12024-05-01 e
2024 15
)
(s
WP (C) ea

WRIT

40681 |102.05. |- COURT |Order Dtd. t
/2024 2024  |20870 |° ¥ SAHU NO. 12024-04-25 EE_UQ‘NC No
/2022 -
6)
(S
CONTC ea
40682 102.05. |- COURT |Order Dtd. t
/2024 12024  |3327, |1-S-PANDA NO. 1/2024-05-01 No
2024 -
6)
(s
CONTC ea
40684 102.05. |- COURT |Order Dtd. t
/2024 2024|3325, |B-S-PANDA NO. 1/2024-05-01 No
2024 -
6)
(s
BLAPL ea
40685 02.05. |- COURT |Order Dtd. £
/2024 2024|1140, |G SRHOO NO. 12024-04-30 No
2024 -
6)
(s
CONTC ea
40686 102.05. |- COURT |Order Dtd. £
/2024 2024  |3349, |S-SAMAL NO. 1/2024-05-01 No
2024 -
6)
(s
BLAPL ea
40687 102.05. |- COURT |Order Dtd. t
/2024 2024  |gos5/2 PR SAHOO NO. 1/2024-04-30 No
024 -
6)
(s
CONTC ea
40689 102.05. |- COURT |Order Dtd. CONTE |t
/2024 2024  |3303/ [1-K.-NAYAK NO. 1/2024-05-01 MPT  |No
2024 -
2)
140691 [02.05. [conTC COURT |order Dtd. (s
/2024 [2024 |- A.K.BEHERA NO. 1(2024-05-01 ca




Ul

3189/ £
2024 No
2)
(s
WPC (O OA ea
40693 02.05. [AC)- | oo COURT |0rder Dtd. o
/2024 2024|1083/ T NO. 1|2024-04-30 No
h
2017 -
1)
(s
WP (C) ea
WRIT
40694 [02.05. |- COURT |0rder Dtd. £
/2024 [2024  |19904 | -SWAIN NO. 1(2024-04-30 DRAC o
/2022 -
1)
(s
We (C) WRIT ia
40695 (02.05. |- COURT |0rder Dtd.
/2024 |2024  |a250/ |5-K-BISWAL NO. 1|2024-04-30 PRANC o
2021 .
)
(s
CRLRE o
40696 (02.05. |v- COURT |0rder Dtd.
/2024 2024  |3/202 [° K NANDA NO. 6(2024-05-01 e
‘ 31
)
(s
ea
40698 [02.05. g?ﬁ;o b % bas COURT Order Dtd. oot
/2024 |2024 |77 K NO. 62024-04-29 2 No
5)
(s
ea
LAA- FIRST
40699 (02.05. COURT |Order Dtd. t
/2024 [2024 i;/zo M. K. PANDA NO. 6(2024-04-29 SEFER o
5)
(s
ABLAP ea
40701 (02.05. |L- COURT |Order Dtd. BAIL- |t
/2024 2024  |1314¢ [GYANA RANJAN PATRA NO. 6|2024-04-30 1 No
/2023 -
3)
ABLAP e(i
40703 [02.05. |L- COURT |0rder Dtd. BATL-
/2024 2024  |11041 [P K MOHANTY NO. 2|2023-12-07 1 o

/2023




[ | | | | 5)
(s
ABLAP ea
6 40705 |02.05. |L- COURT |Order Dtd. BATL- |t
5 |/2024 [2024  |s209, [RSHOK KUMAR SAROO NO. 2(2023-04-30 2 No
2023 -
9)
L _
ea
WP (C)
6 40706 [02.05. |- < % pasH Fo0RT lorder ptd. e o
6 |/2024 [2024 10381 [°-% * |2024-04-30
/2024 Lé B8 -
39
)
(s
CRLHP WRIT ia
6 40707 02.05. |- COURT (Order Dtd.
7 |/2024 |2024  |114/2 |F K MOHANTY NO. 2 |2024-02-07 DRENC o
024 .
)
(s
CRLHP WRIT ia
6 40709 02.05. |- COURT (Order Dtd.
8 |/2024 |2024  |114/ [PRDARAM SINGH NO. 2 |2024-02-07 pranc o
024 .
)
(s
ABLAP ea
6 [40710 02.05. - | COURT (Order Dtd. BATL- |t
9 |/2024 [2024  [866/2 NO. 2|2023-04-30 1 No
023 -
5)
B (s
ea
WP (C)
7 |a0711 |02.05. |- 5 % Samo0 2o lorder ptd. e o
0 |/2024 [2024 10525 [°-% * |2024-04-30
/2024 Lé B3
12
)
(s
eca
WP (C)
7 |a0712 |02.05. |- K ROUL Fo R lorder ptd. e o
1 |/2024 2024 6765/ MK © |2024-04-25
000 16 H-5 |-
32
)
(s
WP (C)
7 40713 [02.05. |- o ®. part Fo R lorder ptd. e e
2 |/2024 2024  |12405 [P+ % © |2024-04-19
/2015 16 H-2 No




[ | | 6)
(s
ea

WP (C)
COURT WRIT |t

7 |4a0714 |02.05. |- Order Dtd.

3 /2024 |2024 9792, [P+ GOCHHAYAT NO-  1h024-04-19 BRANC No

2012 16 H=5 -
47
)
(s
RVWPE ia
7 |40715 |02.05. |7- COURT |Order Dtd.
4 |/2024 2024 |15/20 [R-F-BARIK NO. 12024-05-01 e
24 .
)
(S
ABLAP ‘Ea
7 40716 |02.05. |L- COURT |Order Dtd. BATL-
5 |/2024 |2024  [3989, [KARMA DAS NO. 12024-04-30 2 Mo
2024 0
)
(S
WP (C) WRIT ia
7 40717 |02.05. |- COURT |Order Dtd.
6 |/2024 |2024  |12535 [B- X- PARDHI NO. 1|2024-04-19 BRANC [No
/2012 H-5> |-
21
)
(S
WP (C) WRIT ia
7 |40718 |02.05. |- COURT |Order Dtd.
7 /2024 |2024  |25483 6+ ©- SWAIN NO. 1|2024-04-19 BRANC No
/2012 H-6 |-
25
)
(S
MATA- FIRST |-°
7 140719 |102.05. 133/2 |P.K.JENA COURT |Order Dtd. APPEA t
8 /2024 2024 K. NO. 1(2024-04-30 No
024 L N
3)

B (S

7 |40720 |02.05 e COURT |Order Dtd WRIT (7%

9 |/2024 |2024  |g210, [NIRANJAN MAHARANA NO. 1/2024-05-01 BRANC |6

H-2
2024 _
9)
B (S
WP (C)
WRIT |ea
8 40721 [02.05. |- COURT |Order Dtd.
0 |/2024 2024  |15200 Y- DPEHURY NO. 1/2024-04-19 BRANC |t
/2013 H-1  [No




[ ] | | 1)
(s
WP (C) ea
WRIT
8 140722 102.05. |- COURT |Order Dtd. t
1 |/2024 2024  [g210/ |F K SWAIN NO. 12024-05-01 BRANC INo
H-2
2024 -
9)
[ WRIT |(s
WP (C) ERANC ia
8 40723 [02.05. |- COURT |Judgement Dtd.
2 /2024 |2024  [39941 [F-K-DAS NO. 12024-04-29 Sl
/2023 BENCH |10
1) e
| -
WP (C) ea
WRIT
8 |40724 [02.05. |- COURT |Order Dtd. t
3 |/2024 2024 [11470 [P+ K- PRARDHI NO. 12024-04-19 R o
/2015 -
3)
[ WRIT |(S
WP (C) ﬁRANC ia
8 140725 [02.05. |- COURT |Judgement Dtd.
4 /2024 |2024  |399471 [B-R-SENAPATI NO. 1(2024-04-29 ;?é;l o
/2023 BENCH |10
-1 e
| -
We (C) WRIT ia
8 40726 (02.05. |- COURT |Order Dtd.
5 |/2024 |2024  |15774 |5 K SAHOO NO. 12024-04-30 BRANC No
/2017 H-8 |-
40
)
(S
We (C) WRIT ia
8 40728 02.05. |- COURT |Order Dtd.
6 |/2024 2024 15774 |F K BARIK NO. 12024-04-30 BRANC No
/2017 H-8 |-
40
)
[ WRIT |(s
WP (C) ERANC ia
8 40729 02.05. |- COURT |Order Dtd.
7 |/2024 |2024  |33203 [P-RATH NO. 1|2024-04-30 e
/2023 BENCH |10
RS
N (S
WP (C)
8 40730 [02.05. |- R, COURT |Order Dtd. giigc i
8 |/2024 |2024  |s4a75/ NO. 1(2024-04-29
2024 H-4 No




[ee)

NeJ

NeJ

WRIT (S
WPCRL ERANC ia
40731 102.05. |- COURT |Order Dtd.
/2024 2024  |a2/20 |F-X-DASH NO. 1(2024-05-01 é?é;l e
24 BENCH |10
-1 |
(s
WP (C) ea
WRIT
40732 |02.05. |- COURT |Order Dtd. t
/2024 2024|7962, M/S- B.PATTANAIK NO. 6|2024-04-15 BRANC o
H-1
2019 -
3)
(S
WP (C) ea
40733 [02.05. |- o % pas COURT |Order Dtd. giigc t
/2024 2024  |15053 [P K- NO. 6(2024-04-19 DRENC o
/2015 -
2)
(s
WP (C) WRIT ia
40734 102.05. |- COURT |Order Dtd.
/2024 2024|5044/ [° K BEHERA NO. 6|2024-04-30 BRANC INo
2020 H-7 =
a4
)
(S
ea
WP (C)
40735 [02.05. |- T A FoOR lorder prd. o
/2024 2024  [8107/ -~ 212024-04-26
2024 OLD -
a4
)
(S
WP (C) ea
COURT WRIT
40736 102.05. |- Order Dtd. t
/2024 2024  |15054 |- GOCHHAYAT gfb 212024-04-19 g?ﬁNc No
/2015 -
2)
(S
WP (C) ea
COURT WRIT
40737 |02.05. |- Order Dtd. t
/2024 2024 14408 ['R- D-GOCHHATAT N 2024-04-30 PRAIC o
/2020 -
2)
(S
WP (C) ea
40738 102.05. |- - ;gURT Order Dtd. giigc t
/2024 2024  |20798 B+ K- Do [2024-04-19 PR o
/2015 -




NeJ

o

.bOl—‘|

(s
ea
WP (C)
COURT WRIT |t
40739 [02.05. |- Order Dtd.
/2024 |2024 15033 PRASANJIT BEHERA NO. 2024-04-30 BRANC No
/2018 20 H-6 |-
26
)
(s
ea
WP (C)
40740 102.05. |- s ®. part ;gURT Order Dtd. gggc ;O
/2024 12024 |20799 : © |2024-04-19
/2015 20 H-1 -
30
)
(S
ea
WP (C)
COURT WRIT |t
40741 102.05. |- Order Dtd.
/2024 2024  |729/2 [PRRAT DASH N9 12024-04-25 BRANC No
S 20 H-7 |-
a4
)
(S
ea
WP (C)
40742 102.05. |- o % oms ESURT Order Dtd. Yg;ﬁgc ;o
/2024 2024|7887/ B0 K- * |2024-04-19
2017 20 H-5> |-
32
)
(S
ea
WP (C)
COURT WRIT |t
40743 [02.05. |- Order Dtd.
/2024 12024  |727/2 [SARAT DASH NO.- 1 024-04-25 BRANC No
iS5 20 H-7 |-
a4
)
(S
ea
WP (C)
40744 102.05. |- s b saoo ;gURT Order Dtd. gggc ;O
/2024 12024  |15533 : © |2024-04-19
/2020 20 H-8 |-
29
)
(s
ea
WP (C)
COURT WRIT |t
40745 102.05. |- Order Dtd.
/2024 |2024 73172 SARAT DASH NO- 12024-04-25 BRANC No
e 20 H-7 |-
44
)
40746 02.05. MO COURT | der Dtd. WRIT (S
/2024 |2024 - K. MOHANTY NO. 2024-04-19 BRANC |ea
21576 20 H-3 |t




N

/2020 No
11
)
(s
ea
WP (C)
40747 102.05. |- o % maTH EgURT Order Dtd. giigc ;o
/2024 12024  |11369 © |2024-04-19
/2015 20 H-8 |-
39
)
(s
ea
WP (C)
COURT WRIT |t
40748 102.05. |- Order Dtd.
/2024 12024 11369 SAROJ KU. PARIDA NO. 2024-04-19 BRANC |No
/2015 20 H-8 |-
39
)
(s
ea
WP (C)
COURT WRIT |t
40749 102.05. |- Order Dtd.
/2024 12024 7116/ B. R. SENAPATI NO. 2024-04-19 BRANC |No
2019 20 B=3 |
11
)
(s
10750 [02.05. |SRCA~ COURT |Order Dtd ;iiMI ia
/2024 12024 822/2 R B MISHRA NO. 5(2024-04-30 APPEA |No
L —_
9)
(s
JCRLA CRIMI |ea
40751 102.05. |- ggiéCHégggLiANJAN COURT |Order Dtd. NAL |t
/2024 2024 |149/2 [S 00 SO NO. 5(2024-05-01 APPEA |No
023 L -
1)
(s
WP (C) ea
COURT WRIT
40752 102.05. |- Order Dtd. t
/2024 2024  |36326 |- MOHARANA ot 2024-07-02 DRAC o
/2023 -
3)
(s
ABLAP ea
40753 102.05. |L- COURT Order Dtd. BATL- |t
/2024 2024  |gazs, [P K MISHRA NO. 72024-04-30 1 No
2019 -
5)
o MISC. | (S
40754 102.05. COURT |Order Dtd. APPEA |ea
/2024 |2024 2/202 P. K. PARIDA NO. 7(2024-04-30 L t
SEC. |No




5)
| -
ea
1 CRLA-
1 40755 102.05. 363/2 BIBHUTI RANJAN C.0O |COURT |Order Dtd. t
S /2024 2024 [252/% hoHANTY NO. 7(2024-05-01 No
5)
| i
1 FAO- MISC. |ea
40756 |102.05. C.0O |COURT |Order Dtd. APPEA |t
L /2024 [2024  [>/202 . K. BARIK NO. 7 |2024-04-30 L No
4 4
SEC. |-
5)
| -
CRIMI |ea
i 40757 02.05. Cljfo{gz/*; S C.0 |COURT [order Dtd. NAL |t
/2024 |2024 NO. 5/2024-04-30 APPEA |No
5 021 2 N
5)
| -
1 CRLA- CRIMI 7%
40758 102.05. C.0 |COURT |order Dtd. NAL
é /2024 |2024 322/2 M R SAHOO NO. 7|2024-09-23 appEA [1°
L 10
)
(s
1 FAO- MISC. |ea
40759 102.05. C.0 |COURT |order Dtd. APPEA |t
L /2024 2024  [280/2 |I. C. SETHY NO. 7|2024-04-26 L |No
7 023
SEC. |-
5)
| (S
MISC. |ea
i 40760 |02.05. Zﬂgiég S SWATN C.0 |COURT Order Dtd. APPEA |t
/2024 |2024 : NO. 7|2024-04-30 L No
8 023
SEC. |-
7)
| -
ea
L 140761 |02.05. |SREAT C.0 |COURT [order ptd Eiim t
é /2024 |2024 g;i/z P K MOHANTY NO. 7|2024-04-30 AppEA [N©
L 10
)
(s
1 BLAPL ea
40762 102.05. |- C.0 |COURT |order Dtd. BATL- |t
é /2024 12024  |11060 X K BARIK NO. 82024-04-30 2 No
/2023 -
8)
1 [40763 [02.05. [MACA- [M. K. PATI (C.0 |COURT order Dtd. MISC. |(s




»—\l\)|

N -

N =

o N -

/2024

2024 [821/2 NO. 8/2024-04-30 APPEA |ea
023 L £
SEC. |No
7)
(s
MISC. ea
40764 102.05. g?ié; EHURY COURT |Order Dtd. APPEA |t
/2024 |2024 NO. 82024-04-30 L No
023
SEC. |-
7)
(s
MISC. ea
40765 |02.05. Z%g% CRADHAN EgURg Order Dtd. APPEA |t
/2024 |2024 - 212024-04-30 L No
023 OLD
SEC. |-
1)
(S
MISC. ea
40766 (02.05. Z%g% S EgURg Order Dtd. APPEA |t
/2024 |2024 : - 212024-04-30 L No
023 OLD
SEC. |-
1)
(S
WP (C) ea
COURT WRIT
40767 102.05. |- Order Dtd. t
/2024 [2024  |14740 K. MOHANTY gfb 212024-04-30 Ef?NC No
/2011 -
2)
(S
CRLA- CRIMI |ea
40768 [02.05. [V e COURT |Order Dtd. NAL |t
/2024 2024 2 NO. 5(2024-05-01 APPEA [No
L —_
9)
(S
WP (C) WRIT ia
40769 102.05. |- COURT |Order Dtd.
/2024 [2024  |1724/ K. ROUT NO. 5/2024-04-30 BRANC [No
2019 H=3 -
11
)
WRIT (S
WP (C) ERANC ia
40770 102.05. |- COURT |Order Dtd.
/2024 2024 6098/ || -N-NAYAK NO. 52024-04-30 DIVT e
2017 BENCH |10
-1 s
40771 |02.05. |SRLA~ COURT |Order Dtd EiiMI éi
. *188/20 K BEHERA )
/2024 (2024 23 NO. 51(2024-05-01 APPEA |t
L No




w

w

~ W =

(s
WP (C) WRIT ia
40772 (02.05. |- COURT |Order Dtd.
/2024 2024  |243/2 [V K- ROUT NO. 52024-04-30 DRANG o
016 >
)
(s
ABLAP ea
CRIMI
40773 102.05. |L- COURT |Order Dtd. t
/2024 2024|6254, CALARAM SINGH NO. 7(2024-05-01 NAL o
MISC
2019 -
3)
WRIT (S
WP (C) ﬁRANC ia
40774 102.05. |- COURT |Order Dtd.
/2024 2024  |31185 |P-SAMAL NO. 7(2024-05-01 (DIVI No
/2023 SION |-
BENCH |10
-2y o)
(S
WP (C) WRIT ia
40775 102.05. |- COURT |Order Dtd.
/2024 2024  |18247 [F- S+ DAS NO. 7(2024-04-30 BRANC [No
/2015 H=3 =
14
)
WRIT (S
WP (C) }BIRANC ia
40776 (02.05. |- COURT |Order Dtd.
/2024 2024  |31185 |°-K-PARIDA NO. 72024-05-01 (DIVI No
/2023 SION -
BENCH |10
—2) |9
(S
ABLAP ia
40777 02.05. |L- COURT |Order Dtd. BATL-
/2024 2024 12134 |7 FRAPHAN NO. 7 |2024-05-01 2 e
/2019 e
)
(s
WP (C) ea
WRIT
40778 [02.05. |- COURT |Order Dtd. t
/2024 2024  |a078/ [° R- K. RAY NO. 72024-04-30 BRANC vo
H-2
2024 _
9)
WP (C) WRIT (S
40779 102.05. |- S.P.SAHOO ;gURg Order Dtd. BRANC |ea
/2024 2024  |29648 [°-F- oon 2 |2024-01-01 H t
/2023 (DIVI |No




w

[Ixy

SION

BENCH |11
-3 |7
(s
WP (C) ea
40780 102.05. |- s ® ®. Ry ;gURg Order Dtd. gigct
/2024 2024|4081/ |5 B K- - 312024-04-30 No
OLD H-2
2024 -
9)
(s
ABLAP ea
40781 102.05. |L- COURT |Order Dtd. BAIL- |t
/2024 2024|6219, B F TANGA NO. 72024-04-30 1 No
2021 -
6)
(S
WP (C) ea
WRIT
40782 (02.05. |- COURT |Order Dtd. t
/2024 2024  |a087, O+ R+ K. RAY NO. 72024-04-30 BRANC o
H-2
2024 -
9)
(s
ABLAP ea
40783 [02.05. |L- COURT |Order Dtd. BATL- |t
/2024 2024  |5a54, |SBMIR BARIK NO. 72024-04-30 2 No
2021 -
7)
(s
WP (C) ea
WRIT
40784 102.05. |- COURT |Order Dtd. £
/2024 2024|4097, O+ R+ K. RAY NO. 72024-04-30 BRANC v
H-2
2024 -
9)
(s
ABLAP ea
40785 102.05. |L- GYANENDRA CHANDRA COURT |Order Dtd. BAIL- |t
/2024 12024  |3132/ |SWAIN NO. 22024-04-30 1 No
2024 -
4)
(s
WP (C) WRIT ia
40786 |02.05. |- COURT |Order Dtd.
/2024 |2024  [10176 [P+ K+ FANI NO. 2(2024-04-30 BRANC [No
/2024 H-6 |-
36
)
(s
JCRLA CRIMT ia
40787 102.05. |- COURT |Order Dtd. NAL
/2024 2024  |39/20 |JRGABANDHU ROUT NO. 5|2024-04-30 APPEA |\ ©
22 L




o

ABLAP ea
40788 |102.05. |L- C RANA COURT |Order Dtd. BAIL- |t
/2024 12024 3720/ NO. 5/2024-04-30 2 No
2024 -
9)
(s
WP (C) WRIT ia
40789 [02.05. |- COURT Order Dtd.
/2024 2024  |10157 [N+ ROUT NO. 5/2024-04-30 BRANC No
/2024 H-6 |-
36
)
(s
ABLAP ia
40790 102.05. |L- LAXMI NARAYAN COURT |Order Dtd. BAIL- No
/2024 12024  |3847/ |[RAYATSINGH NO. 22024-04-29 2 N
2024 O
)
(S
ea
WP (C)
40791 102.05. |- I ESURT Order Dtd. giigc ;O
/2024 12024 (46372 |P- © |2024-02-06
o 23 H-3 |-
51
)
(S
ABLAP ea
COURT
40792 [02.05. |L- Order Dtd. BATL- |t
/2024 2024|3979, SAKTI PRASAD DAS NO- 15 024-04-30 1 No
23
2024 -
2)
(S
ea
ABLAP
40793 102.05. |L- - SaH00 ;gURT Order Dtd. BAIL- ;O
/2024 2024  [3980/ © 12024-04-30 2
2024 23 N
12
)
(S
ea
WP (C)
40794 102.05. |- s % snny ;gURT Order Dtd. giigc ;o
/2024 2024|1282/ [°° K- © 12024-04-30
Sona 23 H-3 |-
11
)
WRIT (S
WP (C) BRANC |ea
40795 102.05. |- SK.ABTD ;gURT Order Dtd. H t
/2024 2024  |17940 [°K So" |2024-05-01 (DIVI |No
/2018 SION |-
BENCH |11




[ | | | ~2) |4
(s
ABLAP ea
: |a0796 Jo2.05. L | ro ¥ lorder ptd. BATL- |t
/2024 [2024  |3981/ © 12024-04-30 1 No
4 23
2024 -
2)
| -
ABLAP ea
é 40797 102.05. |L- oK BARTK ;gURT Order Dtd. t
> |/2024 2024|3982/ b9 [2024-04-30 No
2024 -
2)
[ WRIT |(s
BRANC |ea
WP (C)
1 COURT H t
40798 102.05. |- Order Dtd.
> /2024 2024  |26493 |F-C-DAS NO- 1) 024-05-01 (DIVI No
6 010 23 STON |-
BENCH |10
1) 2)
| -
) ABLAP ia
40799 [02.05. |L- COURT |Order Dtd.
> 172024 2024|3983/ (35 MORANTY NO. 2(2024-04-30 e
2024 O
2)
| -
1 ABLAP ea
40800 [02.05. |L- COURT |Order Dtd. BATL- |t
> 12024 2024|3984, |[FK BARIK NO. 2(2024-04-30 1 No
8
2024 -
2)
[ WRIT |(s
. WP (C) ERANC ia
40801 |102.05. |- COURT |Order Dtd.
> /2024 2024  |1948, [B-K-DAS NO. 22024-05-01 (DIVI No
9 2000 STON |-
BENCH |11
) 2)
(S
. ABLAP ia
40802 [02.05. |L- COURT |Order Dtd.
8 /2024 [2024  |3985, | FRADHAN NO. 2|2024-04-30 No
2024 0
2)
B (S
1 ABLAP ea
6 40803 |02.05. |L- S DASH COURT |Order Dtd. t
/2024 2024  |3986/ NO. 22024-04-30 No
1
2024 -
11




N | | B

(s

) ABLAP ia
40804 (02.05. |L- COURT [Order Dtd.

® /2024 2024|3088/ P BEFERA NO. 2(2024-04-30 e

2024 1

2)

L 5

) ABLAP ia
40805 [02.05. |L- COURT [Order Dtd.

g /2024 2024  [3992, [MP BISWAL NO. 2 (2024-04-30 e

2024 1

2)

[ WRIT |(s

. WP (C) ﬁRANC ia
40806 02.05. |- COURT [Order Dtd.

6 /2024 2024  |10870 |3-MISHRA NO. 22024-05-01 (DIVI No

4 2024 STON |-

BENCH |11

-3) |9)

N (S

. ABLAP ia
40807 02.05. |L- COURT [Order Dtd.

g /2024 2024  |3993, |J PRADHAN NO. 2(2024-04-30 o

2024 1

9)

[ WRIT |(s

. WP (C) }BIRANC ia
40808 (02.05. |- COURT [Order Dtd.

6 /2024 |2024 |10850 |C-SUNDARA NO. 22024-05-01 (DIVI No

6 2004 STON |-

BENCH |11

-3) |9)

[ WRIT |(S

. WP (C) CHIEF }BIRANC ia
40809 (02.05. |- JUSTT |Order Dtd.

© 172024 |2024  |a1573 | B SAHOO CE'S 12024-05-01 (DIVI No

! /2023 COURT SION -

BENCH |12

-3)  |2)

[ WRIT | (S

. WP (C) CHIEF ERANC ia
40810 |02.05. |- JUSTI |[Order Dtd.

© 172024 2024 |186a6 R K NAYAK CE'S 12024-05-01 (DIVI No

8 /2020 COURT SION -

BENCH |10

-2) |9

1 WP (C) CHIEF WRIT | (S

6 fggi %éZS' - GAGAN ROUT JUSTT gggjfogfgi BRANC |ea

9 18646 CE'S H t




~J

/2020 COURT (DIVI |No
SION |-
BENCH |10
—2) |9
WRIT (S
WP (C) CHIEF }BIRANC ia
40812 (02.05. |- JUSTI |Order Dtd.
/2024 2024  |g149/ [B-K-IATI CE'S |2024-05-01 el
2024 COURT oo |11
—2)  |3)
(s
WE (C) WRIT ia
40813 (02.05. |- COURT |order Dtd.
/2024 2024  |10792 |FRAMOD KUMAR ROUT NO. 1|2024-05-01 EféNc No
/2024 e
)
(s
CONTC ia
40814 [02.05. |- COURT |order Dtd.
/2024 2024|2899/ [°-SAHOO NO. 1|2024-05-01 No
2024 e
)
(s
CONTC ia
40815 (02.05. |- COURT |Order Dtd.
/2024 2024|2897/ [7-SAHOO NO. 1[2024-05-01 e
2024 26
)
(s
We (C) WRIT ia
40816 (02.05. |- COURT |Order Dtd.
/2024 2024  |10664 SOURAVA CH. DASH NO. 12024-05-01 BRANC |No
/2024 =S -
21
)
(S
CONTC ia
40817 [02.05. |- COURT |order Dtd.
/2024 2024|3356/ |N-K-SEN NO. 1/2024-05-01 No
2024 21
)
(S
CONTC ia
40818 (02.05. |- COURT |order Dtd.
/2024 2024  |2816/ |°-BEHERA NO. 1|2024-05-01 e
2024




S oo

CONTC ia
40819 102.05. |- COURT |Order Dtd.
/2024 2024|2866, |°-BEHERA NO. 1(2024-05-01 e
2024 o
)
(s
CONTC ia
40820 102.05. |- COURT |Order Dtd.
/2024 12024 |3072/ [1-NAIK NO. 12024-04-30 e
2024 o
)
(S
CONTC ea
40821 102.05. |- COURT |Order Dtd.
/2024 2024|2889/ |M-K-PANDA NO. 12024-05-01 e
2024 o
)
(S
WP (C) WRIT ia
40822 102.05. |- COURT |Order Dtd.
/2024 12024  |10673 |TAPAN SWAIN NO. 1(2024-05-01 BRANC [No
/2024 H=S -
21
)
(S
WP (C) WRIT ia
40823 102.05. |- COURT |Order Dtd.
/2024 2024  |10679 * KX PANDA NO. 1/2024-05-01 BRANC No
/2024 H=S |-
21
)
(s
ea
CMP- WRIT |t
40826 102.05. COURT |Order Dtd.
1519/ |P.JENA BRANC |No
/2024 [2024 | 2377 NO. 1(2024-05-01 DRANC
19
)
(s
WP (C) WRIT ia
40827 102.05. |- COURT |Order Dtd.
/2024 2024  |10804 |° K RATH NO. 1/2024-05-01 BRANC No
/2024 B=7 -
as
)
CMP- WRIT (S
40830 102.05. COURT |Order Dtd. ea
/2024 [2024  [399/7 S MOHANTY NO. 12024-05-01 DRl




Ne}

N © H|

(s
mELC) WRIT (6
40832 (02.05. |- COURT |Order Dtd.
/2024 2024 10632 [P F SMAIN NO. 1/2024-05-01 BRANC INo
/2024 #=s -
21
)
(s
ea
CMP- COURT WRIT |t
40834 |02.05. Order Dtd.
355/2 |B.SUNDARAY NO. BRANC |No
/2024 2024 |7 5o [2024-05-01 o
30
)
(s
WP (C) ea
40835 (02.05. |- o o oms co0% lorder prd. e |t
/2024 [2024  [11217 | © oo [2024-04-19 S\
/2016 -
4)
(s
CMP- COURT wrIT |S°
40838 (02.05. Order Dtd. t
433/2 |M.MOHANTY NO. BRANC
/2024 2024 | > oo [2024-05-01 Ho N
6)
(s
ea
WP (C)
COURT WRIT |t
40840 (02.05. |- Order Dtd.
/2024 |2024  [10570 [DTBAKAR SAMAL NO- 12024-05-01 BRANC No
/2024 20 B=3
12
)
(s
ea
CMP- COURT WRIT |t
40841 (02.05. Order Dtd.
365/2 |H.N.MOHAPATRA NO. BRANC |No
/2024 2024 |07 5o [2024-05-01 a1l
30
)
(s
ea
WP (C)
COURT WRIT |t
40844 (02.05. |- Order Dtd.
12024 12024 |1o57, [DIBAKAR SAMAL No. oot uson BRANC |No
/2024 20 B=3 |-
12
)
CMP- COURT WRIT (S
ﬁgg;i ggéZS' 625/2 |K.N.SAHOO NO. 2 gggjfogfgi BRANC |ea
023 OLD H-3 |t




O =

O =

O O

o[\)|

28
)
(s
ea
WP (C)
COURT WRIT |t
40847 |02.05. |- Order Dtd.
/2024 2024|9232/ P-MOHANTY NO. 2 12024-05-01 BRANC No
2024 OLD H-4 -
38
)
(s
ea
WP (C)
40848 (02.05. |- s pas ;gURg Order Dtd. giigc ;
/2024 (2024  |41238 |>° " ©12024-05-01 ©
/2023 OLD H-8 |-
a1
)
(s
WP (C) ea
COURT WRIT
40850 (02.05. |- Order Dtd. t
/2024 2024  |10494 [* K PANDA no: 2 12024-05-01 DEANC Ino
/2024 -
2)
(s
ea
WP (C)
COURT WRIT |t
40851 |102.05. |- Order Dtd.
/2024 12024 10608 SUVENDU BARIK NO. 2 2024-05-01 BRANC |No
/2024 OLD H-5 -
21
)
(s
ea
WP (C)
COURT WRIT |t
40852 102.05. |- Order Dtd.
/2024 2024  |gg20, [M-R.BARIK NO- 2 1)024-04-29 BRANC [No
2024 OLD H-8 -
43
)
(s
ea
WP (C)
COURT WRIT |t
40853 |02.05. |- Order Dtd.
/2024 2024  |10615 |F R MISHRA NO. 2 1)024-05-01 BRANC [No
/2024 OLD H-5 -
21
)
(S
WP (C) ea
COURT WRIT
40855 102.05. |- Order Dtd. t
/2024 |2024  |10424 [P-M-SARANGI oo: 2 12024-05-01 PRAIC o
/2024 -
2)
140856 [02.05. [Wp(C) COURT |Order Dtd. WRIT |(s
/2024 2024 |- SUVENDU BARIK NO. 2|2024-05-01 BRANC |ea




@0 O N

°

10616 OLD H-5 |t
/2024 No
21
)
(s
WP (C) ea
COURT WRIT
40858 102.05. |- Order Dtd. £
/2024 2024  |10426 [°-M-SARANGI ao: 2 12024-05-01 DEANC Ino
/2024 -
2)
(s
CONTC ea
40859 102.05. |- C & wAvAK ;gURg Order Dtd. CONTE |t
/2024 12024 2366/ - 212024-04-26 MPT  |No
OLD
2023 -
5)
(S
WP (C) ea
COURT WRIT
40861 |102.05. |- Order Dtd. t
/2024 |2024  |10427 [P-M-SARANGI N 212024-05-01 DRAIC o
/2024 -
2)
(S
CONTC ea
40862 102.05. |- R wAvAK ;gURg Order Dtd. CONTE |t
/2024 2024|2365/ 2 12024-06-21 MPT  |No
OLD
2023 -
5)
(S
WP (C) ea
COURT WRIT
40863 |102.05. |- Order Dtd. t
/2024 2024  |10434 |B-M-SARANGI gib 212024-05-01 Ef?Nc No
/2024 -
2)
(S
ea
WP (C)
COURT WRIT |t
40864 02.05. |- Order Dtd.
/2024 12024 40356 S.K.BHANJDEO NO. 2 2024-05-01 BRANC No
/2023 OLD H-6 |-
16
)
(S
ea
WP (C)
COURT WRIT |t
40865 102.05. |- Order Dtd.
/2024 2024  |10694 |[JTNU RANI NO- 215024-05-01 BRANC No
/2024 OLD H=S -
21
)
WP (C) (s
40867 102.05. |- T b xam ;gURg Order Dtd. giigc ca
/2024 2024  |37448 |- oon % [2024-05-01 gl
/2023 No




(Gl ]

o N

(s
ea
WP (C)
COURT WRIT |t
40868 (02.05. |- Order Dtd.
/2024 2024 33927 [T R ROUTRAY NO- 215024-05-01 BRANC INo
/2023 OLD BT
55
)
(s
ea
WP (C)
40869 (02.05. |- I ro R lorder ptd. anc o
/2024 2024  |so22/ [F-K - 212024-05-01
2024 OLD H-1 -
31
)
(s
WP (C) ea
COURT WRIT
40871 (02.05. |- Order Dtd. t
/2024 2024 9625/ |F-K-NAYAK NO. 2 15024-05-01 BRANC o
OLD H-1
2024 -
1)
(s
ea
WP (C)
40872 (02.05. |- M/S.PRAHALLAD FoOR lorder ptd. anc o
/2024 [2024  |10686 |CH.DAS - 212024-05-01
/2024 OLD H-5 -
21
)
(s
ea
WP (C)
COURT WRIT |t
40874 (02.05. |- Order Dtd.
/2024 12024 10665 ASHOK KU. RANA NO. 2 2024-05-01 BRANC |No
/2024 OLD H-5 -
21
)
(s
BLAPL ea
COURT
40875 (02.05. |- Order Dtd. BAIL- |t
/2024 2024  |3836,/ [MMDAN SHAKTL PAUL NO- 2 15024-04-30 1 No
OLD
2024 -
6)
(s
BLAPL ea
40877 02.05. |- b IENA OUR” lorder ptd. BAIL- |t
/2024 2024|3839/ " 212024-04-30 1 No
OLD
2024 _
6)
WP (C) (s
40879 (02.05. |- S b samoo CoUR? lorder pra. e ea
/2024 2024  |10670 oon % [2024-05-01 vl
/2024 No




NN

w NN

SNN

(s
ea
BLAPL
40880 (02.05. |- o TENA ro R lorder prd. BAIL- |-
/2024 2024|3841/ " 212024-04-30 2
2024 OLD N
12
)
(s
WP (C) ea
COURT WRIT
40881 (02.05. |- Order Dtd. £
/2024 2024 4008,/ [PTKRAM SAMAL NO- 2 1024-05-01 BRANC no
OLD H-2
2024 -
9)
(s
BLAPL ea
40882 [02.05. |- o TENA Fo0R7 order prd. BATL- |t
/2024 2024|3843/ © 212024-04-30 2 No
OLD
2024 -
9)
(s
ea
BLAPL
40883 [02.05. |- s BARIK roOR lorder prd. BAIL- |-
/2024 2024|2647/ - 212024-04-30 2
2024 OLD N
11
)
(s
ea
WP (C)
COURT WRIT |t
40884 (02.05. |- Order Dtd.
/2024 |2024 10589 SATYAPRIYA SAMANTA NO. 2 2024-05-01 BRANC |No
/2024 OLD H-3
12
)
(s
ea
WP (C)
COURT WRIT |t
40885 [02.05. |- Order Dtd.
/2024 12024 10588 SATYAPRIYA SAMANTA NO. 2 2024-05-01 BRANC |No
/2024 OLD B=3
12
)
(s
WP (C) ea
COURT WRIT
40886 [02.05. |- Order Dtd. £
/2024 2024 3378/ [PTERAM SAMAL NO- 2 1024-05-01 BRANC o
OLD H-2
2024 -
8)
BLAPL (S
40887 (02.05. |- L AcHARI CoUR? lorder pra. ea
/2024 2024 |2766/ oon % [2024-05-01 t
2024 No




NN

= W

N W m|

(S
ea
WP (C)
COURT WRIT |t
40888 102.05. |- Order Dtd.
/2024 2024  |10642 [SAPAN KUMAR PAL NO. 2 15024-05-01 BRANC No
/2024 OLD H-5 |-
21
)
(s
WP (C) .
COURT WRIT
40889 (02.05. |- Order Dtd. t
/2024 (2024|4003, [PLKRAM SAMAL NO. 20 o4 05-01 BRANC |
OLD H-2
2024 _
9)
(S
ea
WP (C)
40890 |02.05. |- ACHYUTANANDA ;gURg Order Dtd. giigc ;O
/2024 2024  |10592 |PATTANATK © 212024-05-01
/2024 OLD H=3 |-
12
)
(S
ea
WP (C)
COURT WRIT |t
40891 102.05. |- Order Dtd.
/2024 12024 10594 SATYAPRIYA SAMANTA NO. 2 5024-05-01 BRANC No
/2024 OLD H=3 |-
12
)
(S
ea
WP (C)
COURT WRIT |t
40892 102.05. |- Order Dtd.
/2024 2024  |10907 |TAPAN SWAIN NO. 20 024-05-01 BRANC|[No
/2024 OLD H-8 _
40
)
(S
ea
WP (C)
COURT WRIT |t
40893 102.05. |- Order Dtd.
/2024 2024  |1064g SPPAN KUMAR PAL NO. 2 15024-05-01 BRANC No
/2024 OLD H-5 |-
21
)
(s
ea
WP (C)
COURT WRIT |t
40894 (02.05. |- Order Dtd.
/2024 2024  |10651 SPPAN KUMAR PAL NO. 2 15024-05-01 BRANC No
/2024 OLD H-5 |-
21
)
40895 |02.05. |"F(C) COURT || o0 big. WRIT |(S
/2024 2024  |° S R PANI NO. 2 024-05-01 BRANC |ea
10692 oD i




w N

w N

[Ixy

/2024 No
21
)
(s
ea
WP (C)
COURT WRIT |t
40896 |02.05. |- Order Dtd.
/2024 12024 10645 SAPAN KUMAR PAL NO. 2 2024-05-01 BRANC No
/2024 OLD H-5 -
21
)
(s
WP (C) ea
COURT WRIT
40897 102.05. |- Order Dtd. t
/2024 2024  |10406 [ ¥ MISHRA N 212024-05-01 DRAIC o
/2024 -
2)
(S
ea
WP (C)
COURT WRIT |t
40898 (02.05. |- Order Dtd.
/2024 |2024 10583 SAPAN KUMAR PAL NO. 2 2024-05-01 BRANC |No
/2024 OLD H-3 -
12
)
(s
CRLMC ea
40904 02.05. |- s BARTK Fo0R” order pra. CRIM e
/2024 2024  [1797/ |5° -~ 212024-05-01 No
OLD MISC
2021 -
2)
(s
CRLMC ea
CRIMI
40905 102.05. |- COURT |Order Dtd. t
/2024 2024 1605,/ PN MOHAPATIRA NO. 8 |2024-05-01 NAL o
MISC
2023 -
4)
(S
CRLMC ea
40906 102.05. |- ok PANT COURT |Order Dtd. ;iiMI £
/2024 2024  |3954/ NO. 82024-05-01 No
MISC
2022 _
2)
(S
CRLMC ea
40907 102.05. |- M DS COURT |Order Dtd. ;iiMI t
/2024 2024|1356/ NO. 82024-05-01 No
MISC
2024 _
1)
(S
CRLMC
40908 102.05. |- VR BARIK COURT |Order Dtd. ;iiMI i
/2024 2024  |1200/ NO. 8|2024-05-01
MISC |No

2024




[ | | | | )
(s
CRLMC ea

2 CRIMT
40909 |102.05. |- COURT |Order Dtd. t
4 172024 |2024  |1134, [KK MOHANTA NO. 8(2024-05-01 NAL o

: MISC
2024 -
7)
| -
ea
2 40010 l02.05. |- COURT |0rder Dtd WRIT &
2 12024 2024|9765/ [° ROUTRAY NO. 82024-04-26 BRANC No
2 2024 H-2 -
34
)
(s
CRLMC ea

2 CRIMI
40911 102.05. |- COURT |Order Dtd. t
41,2024 2024  |1127, [SK BHANJADEO NO. 8(2024-05-01 NAL o

; MISC
2024 -
7)
. -
ea
2 40012 [02.05. |0 COURT |0rder Dtd WRIT &
4 172024 2024|9725, | ROUTRAY NO. 8|2024-04-26 BRANC No
4 2024 H-2 -
34
)
(s
5 CRLMA ea
40913 [02.05. |- COURT |Order Dtd. BATL- |t
g /2024 12024  |71/20 K. MOHANTY NO. 8|2024-04-30 1 No
24 -
5)
. (S
CRLMC ea

2 CRIMI
40914 (02.05. |- COURT |Order Dtd. £
41,2024 2024 1050, |°-CHOUDHURY NO. 82024-05-01 NAL o

; MISC
2024 -
6)
| _
CRLMC ea
i 40915 102.05. |- 00 ;gURT Order Dtd. t
/2024 12024  |376/2 © |2024-08-23 No

7 15
024 -
6)
| -
CRLMC ea
i 40916 102.05. |- ¢ BEHERA ;gURT Order Dtd. t
/2024 2024 (97372 oK © 12024-05-01 No
8 15

024 -
6)
2 [40917 [02.05. [criMC . PATEA COURT |order Dtd. CRIMT | (s
a |/2024 |2024 |- : NO. 12024-08-23 NAL |ea




°l

198/2 15 MISC |t
024 No
2)
| -
CRLMC ea
é 40919 102.05. |- . TRIPATHY c.o ;gURT Order Dtd. ;iim £
/2024 2024  |s152/ K+ C- © 12024-04-30 No

0 15 MISC
2023 -
4)
| -
CRLMC ea
é 40920 102.05. |- 5 bas c.o ;gURT Order Dtd. ;iim £
/2024 2024  |1429/ © 12024-04-30 No

1 15 MISC
2024 -
3)
B (S
CRLMC ea
2 la0921 foz.05. |- o % wremma c.o 207" lorder ptd. NS
/2024 2024  |s152/ |0 K- © 12024-04-30 No

2 15 MISC
2023 -
4)
B (S
CRLMC ea
é 40922 102.05. |- s ¥ BISHAL c.o ;gURT Order Dtd. ;iim £
/2024 2024  |s125/ S K- © 12024-04-30 No

3 15 MISC
2023 -
4)
B (S
CRLMC ea
é 40923 102.05. |- s ¥ BISHAL c.o ;gURT Order Dtd. ;iim £
/2024 2024  |s126/ O K- © 12024-04-30 No

4 15 MISC
2023 -
4)
[ (S
CRLMA ea
é 40924 102.05. |- < oas c.o ;gURT Order Dtd. BATL- |t
/2024 2024  |54/20 |5° © 12024-04-30 1 No

5 15

24 -
5)
[ (S
CRLMC ea
é 40925 102.05. |- & . panba c.o ;gURT Order Dtd. ;iim t
/2024 2024 |2367/ [P K- © 12024-05-01 No

6 15 MISC
2023 -
1)
| -
CRLMC ea
é 40926 102.05. |- s pash c.o ;gURT Order Dtd. ;iim t
/2024 12024  |4255/ |°° © 12024-05-01 No

7 15 MISC
2023 -
1)
2 40927 [02.05. [cRiMC [A. PATRA (c.0 |COURT order Dtd. CRIMI | (s




oou1|

o N

o N

o N

/2024

2024 |- NO. |2024-04-30 NAL ea
1452/ 15 MISC |t
2024 No
3)
(s
CRLMC ea
40928 (02.05. |- o pay Fo0% lorder prd. N
/2024 2024  |4396, B K- © 12024-05-06 No
15 MISC
2023 -
2)
(s
ea
WP (C)
COURT WRIT |t
40929 102.05. |- Order Dtd.
/2024 2024  |31785 [¢+D-MALLICK NO-  15024-04-15 BRANC [No
/2011 15 B=S -
20
)
(s
CRLMC ea
40930 102.05. |- u K. SwATx EgURT Order Dtd. EiiMI £
/2024 2024  |1318/ [ ¥ © 12024-05-01 No
15 MISC
2024 -
1)
(s
CRLMA ea
COURT
40931 |02.05. |- Order Dtd. BAIL- |t
/2024 2024  |54/20 BINDU SAGAR NO- 15024-04-30 1 No
15
24 -
5)
(s
CRIMI |ea
40934 02.05. g?ié; I ;gURT Judgement Dtd. |NAL |t
/2024 |2024 : © 12024-05-01 APPEA No
019 15 2 N
6)
(S
CRIMI |ea
40935 [02.05. gsgég S ESURT Judgement Dtd. [NAL |t
/2024 |2024 : © 12024-05-01 APPEA No
021 15 A N
5)
(S
BLAPL ea
COURT
40936 (02.05. |- Order Dtd. BAIL- |t
/2024 2024  |11760 |CYANA RANJAN DHAL Tg' 2024-04-30 1 No
/2023 -
5)
(S
CRIMI
40937 02.05. g?gé; R NAvAK ;gURT Judgement Dtd. NAL (5%
/2024 |2024 7 ‘R o |2024-05-01 APPEA -




o N

~J

U‘I\][\)|

| 4)
(S
BLAPL ea
40938 [02.05. |- K pANT ;gURT Order Dtd. BATL- |t
/2024 (2024 12331 15' 2024-05-01 1 No
/2023 -
2)
(S
CcMP- COURT wrIT |
40939 102.05. 1,35 ,5 |5 gaRaL, NO Order Dtd. BRANC |°
/2024 (2024 024 15 2024-05-01 Ho? Ii]o
6)
(s
WP (C) ea
40940 |02.05. |- S MISHRA I(\:ISURT Order Dtd. giigc t
/2024 2024 10270 15' 2024-04-30 o7 No
/2024 -
5)
(s
ea
CRIMI
40941 (02.05. ggg% A SAHOO ESURT Judgement Dtd. |NAL ;O
/2024 (2024 : * |2024-05-01 APPEA
024 15 N -
10
)
(s
WP (C) ea
40942 102.05. |- S MISHRA EgURT Order Dtd. giiﬁic t
/2024 (2024 10272 15 |2024-04-30 noq  |No
/2024 -
5)
(s
BLAPL ea
COURT
40943 102.05. |- Order Dtd. BATIL- |t
/2024 (2024 13858 AK MOEANTY Tg 2024-05-01 1 No
/2023 -
6)
(s
WP (C) ea
40944 102.05. |- S MISHRA EgURT Order Dtd. g?ilic t
/2024 (2024 10273 15' 2024-04-30 Ho7 No
/2024 -
5)
(s
BLAPL ea
COURT
40945 |02.05. |- Order Dtd. BAIL- |t
/2024 (2024 12647 (BB MALLICK Tg’ 2024-05-01 1 No
/2023 -
6)
RSA- (s
40946 102.05. DR Order Dtd.
/2024 12024 832/2 S MOHARANA () 2024-05-01 ia




w @

oor\)|

6)
(s
BLAPL ea
40947 102.05. |- DR Order Dtd. BAIL- |t
/2024 2024  |1241g |F BEHERA (J)  2024-05-01 2 No
/2023 -
7)
(s
40948 102.05. |[FoBT COURT |Order Dtd o
/2024 12024 gz/zo P C MOHANTY NO. 7.2024-04-30 No
7)
(S
BLAPL ea
40949 (02.05. |- COURT |Order Dtd. BATL- |t
/2024 2024  |13889 |JR NAYAK NO. 7.2024-05-01 1 No
/2023 -
6)
(s
BLAPL ea
40950 102.05. |- COURT |Order Dtd. BATL- |t
/2024 12024  |10162 [* MOHANTY NO. 72024-04-29 1 No
/2023 -
1)
(s
TRPCR COURT ea
40951 |02.05. |L- SANJIB KUMAR NO Order Dtd. BAIL- |t
/2024 12024  |35/20 |[BHANJADEO 19 |2024-04-30 1 No
24 -
3)
(s
ABLAP ea
40952 102.05. |L- b TaNGA ;gURT Order Dtd. BATL- |t
/2024 12024  |15291 10 |2024-04-30 2 No
/2023 -
7)
(s
TRPCR COURT ea
40953 [02.05. |L- SANJIB KUMAR Fo % lorder ptd. BATL- |t
/2024 12024  |35/20 [BHANJADEO 10 |2024-04-30 1 No
24 -
3)
(s
WP (C) ea
40954 102.05. |- o MISHRA ;gURT Order Dtd. giigc t
/2024 2024  |10266 10 |2024-04-30 PRENC o
/2024 -
5)
l40955 02.05. |TRPCR C R KAR COURT |Order Dtd. BAIL- | (S
/2024 12024  |L- NO. 12024-05-01 1 ca




o N

Ne}

>

36/20 11 £
24 No
3)
(s
TRP (C ea
40956 02.05. )= | o paooo FoORT lorder ptd. M.J.Ct
/2024 12024  |64/20 © 12024-04-30 No
11
24 -
6)
(s
WP (C) ea
40957 102.05. |- o MISHRA ;gURT Order Dtd. giigc £
/2024 2024 |10278 19 |2024-04-30 DRI o
/2024 -
5)
(S
TRP (C ea
COURT
40958 |102.05. |)- Order Dtd. M.J.C |t
/2024 2024  |23/20 [MRUTYUNJAY PAGAL T?' 2024-04-30 No
24 -
6)
(S
WP (C) ea
40959 102.05. |- S ;gURT Order Dtd. giigc £
/2024 12024  |10269 19 |2024-04-30 PRI o
/2024 -
5)
(S
TRP (C ea
40960 |02.05. |)- G K DASH IC\:ISURT Order Dtd. M.J.C |t
/2024 2024  |21/20 © 12024-04-30 No
11
24 -
6)
WRIT (S
we (C) COURT ERANC o
40962 102.05. |- Order Dtd.
/2024 |2024  |7905/ [° K BEHERA N9 12024-04-30 (DIVI No
Lo 11 STON |-
BENCH |11
-2y |1
(S
CONTC ea
COURT
40963 |02.05. |- Order Dtd. CONTE |t
/2024 2024  |2176, |[FOKANATE DASH NO-  15024-04-30 MPT  |No
11
2024 -
9)
(S
TRP (C ea
40964 02.05. |)- o % bAsH ;gURT Order Dtd. M.J.C |t
/2024 12024  |96/20 19 |2024-04-30 No
24 -




- -
CRLMC ea
2 COURT
40965 (02.05. |- c.0o Order Dtd. t
2 172024 2024  |o20/2 |SUBAS SAMAL N9 12024-05-01 No
3 15
024 -
6)
L —
CRLMC ea
2 la0966 [02.05. |- K MORANTY c.o |[-0%%F lorder pta. e
/2024 2024|1024/ " |2024-08-02 No
4 15 MISC
2024 -
6)
L —
ea
WP (C)
2 la0971 fo2.05. |- 2 R pas c.o 207" lorder pta. e o
/2024 2024 13492 © |2024-04-19
> /2017 L BT
48
)
(s
ea
2 40976 [02.05. | C.O |COURT [order Dtd WRIT &
° /2024 2024 10330 [5 K SAMAL NO. 6|2024-04-30 BRANC No
e /2024 B8
39
)
(s
ea
2 140977 [02.05. o C.0 |COURT |order Dtd WRIT |t
2 172024 2024 10128 KIRTAN DANG NO. 6|2024-04-30 BRANC No
! /2024 H-6 -
36
)
(s
ea
2 40979 l02.05. |0 C.O |COURT [order Dtd WRIT |t
2 172024 2024 16609 [P K PARDHI NO. 6|2024-05-01 BRANC No
8 /2014 o7
10
)
(s
5 CRLRE CRIMT |ea
40980 (02.05. [|v- C.O0 |COURT |Order Dtd. NAL t
o |/2024 2024 |140/2 (GANESH SARHOO NO. 6|2024-06-25 REVTS No
024 10N |-
4)
- (s
3 CRLRE CRIMT |ea
0 40981 (02.05. |v- B RATH C.O0 |COURT |Order Dtd. NAL t
o |/2024 2024 189/2 NO. 6(2024-04-30 REVIS No
024 10N |-
4)
13 40982 [02.05. [coNTC [SUBRAT SATPATHY (c.0 |cOURT order Dtd. [CONTE | (s




»—\o|

(@}

/2024

2024 |- NO. 6]2024-05-01 MPT |ea
10602 £
/2023 No
4)
(s
CONTC ea
40983 102.05. |- COURT Order Dtd. CONTE |t
/2024 12024  |10604 |[SUBRAT SATPATHY NO. 6(2024-05-01 MPT  |No
/2023 -
4)
WRIT (S
WP (C) }BIRANC ia
40984 102.05. |- COURT |Order Dtd.
/2024 |2024  |1309, |F-K-JENA NO. 6(2024-05-01 é?é;l No
2024 BENCH |10
—2) |9
(s
WP (C) WRIT ia
40985 102.05. |- COURT Order Dtd.
/2024 2024  |10812 |F N NATAK NO. 6|2024-05-01 BRANC No
/2024 B=7 -
as
)
WRIT (S
WP (C) ERANC ia
40986 |102.05. |- COURT |Order Dtd.
/2024 2024  |1083g [K-N-SAHOO NO. 612024-05-01 é?é;l e
/2024 BENCH 11
-3y o)
WRIT (S
WP (C) ERANC ia
40987 102.05. |- COURT |Order Dtd.
/2024 2024  |18763 |F K DASH NO. 6(2024-04-30 é?é;l e
/2023 BENCH |12
“3) |2
WRIT (S
WP (C) ERANC ia
40988 102.05. |- COURT Order Dtd.
/2024 2024  |18763 |5 K SAHOO NO. 62024-04-30 é?g;l No
/2023 BENCH |12
“3) |2
WRIT (S
WP (C) ERANC ia
40989 102.05. |- COURT Order Dtd.
/2024 12024  |108a2 [F-N-SAHOO NO. 62024-05-01 é?é;l e
/2024 BENCH |11
-3) 9)




=

WP (C) WRIT |2
40991 (02.05. |- COURT |Order Dtd. t
/2024 2024|4080/ PATTANALK NO. 6|2024-05-01 BRANC INo
H-2
2024 -
9)
(s
we (C) WRIT ia
40992 (02.05. |- COURT |Order Dtd.
/2024 2024  |10845 - SAHOO NO. 6|2024-05-01 BRANC No
/2023 #=3
12
)
WRIT |[(S
WP (C) ﬁRANC ia
40994 (02.05. |- COURT |0rder Dtd.
/2024 2024  |10848 - SAHOO NO. 6|2024-05-01 DT e
/2024 BENCH |11
-3) 9)
(s
WP (C) ea
40995 [02.05. |- - COURT |Order Dtd. e |t
/2024 2024 4080/ NO. 6|2024-05-01 No
H-2
2024 -
9)
WRIT |[(S
WP (C) ERANC ia
40997 (02.05. |- COURT |Order Dtd.
/2024 2024 18884 DASH NO. 6|2024-04-30 (DIVI No
/2023 SION |-
BENCH |12
-3) 3)
WRIT |[(S
WP (C) }BIRANC ia
40998 (02.05. |- COURT |Order Dtd.
/2024 2024 18884 SAHOO NO. 6|2024-04-30 el
/2023 BENCH |12
-3) 3)
WRIT |[(S
WP (C) ERANC ia
40999 (02.05. |- COURT |Order Dtd.
/2024 2024  |10860 - SAHOO NO. 6|2024-05-01 e
/2024 BENCH |11
-3) 9)
WRIT |[(S
WP (C) BRANC |ea
41003 (02.05. |- SAHOO COURT |Order Dtd. H t
/2024 2024 10861 : NO. 6(2024-05-01 (DIVI [No
/2024 SION |-
BENCH |11




[ | | -3 [9)
WRIT (S
, WP (C) ERANC ia
41004 (02.05. |- COURT |Order Dtd.
L /2024 2024 10862 [K-N-SAHOO NO. 6|2024-05-01 (DIVI No
! /2024 SION |-
BENCH |11
-3) 9)
B WRIT |(S
, WP (C) ERANC ia
41005 (02.05. |- COURT |Order Dtd.
L /2024 2024  |523/2 A-K-BEHERA NO. 6|2024-04-30 (DIVI No
8 o STON |-
BENCH |10
“1)  |5)
N (S
ea
3 CMP- WRIT |t
41009 02.05. COURT |Order Dtd.
1 390/2 BASTIA BRANC No
5 /2024 2024 27 NO. 6(2024-05-01 RN
30
)
(S
ea
3 CMP- WRIT |t
41010 02.05. COURT |Order Dtd.
2 1627/ NAYAK BRANC No
© 172024 2024 20%] NO. 6(2024-05-01 v
a1
)
(S
ea
3 CMP- WRIT |t
41011 [02.05. COURT |Order Dtd.
2 1627/ MOHARANA BRANC No
© /2024 024 D070 NO. 6(2024-05-01 v
a1
)
(S
ea
3 CMP- WRIT |t
41012 [02.05. COURT |Order Dtd.
2 1626/ MOHARANA BRANC |No
> |72024 2024 2022 NO. 6(2024-05-01 v
a1
)
(s
WP (C) ea
3 WRIT
41017 [02.05. |- COURT |Order Dtd. t
2 172024 |2024 |osg7, |5 MISHRA NO. 6(2024-04-29 BRANC o
3 H-1
2024 _
1)
3_' CRLRE CRIMT | (s
41021 |02.05. |v- COURT |Order Dtd. NAL ea
i /2024 (2024 189/2 MOHANTY NO. 6(2024-04-30 REVIS |t
024 TON  |No




N W

N W

w W

N W W

(s
WP (C) WRIT ia
41022 (02.05. |- COURT Order Dtd.
/2024 |2024  |725/2 [° K MOHANTY NO. 6|2024-04-30 DRANGC o
024 e
)
(s
BLAPL ea
41023 102.05. |- COURT |Order Dtd. BAIL- |t
/2024 2024  |2192, (AR NAYAK NO. 6(2024-04-29 1 No
2024 -
3)
(S
BLAPL ea
41024 102.05. |- COURT |Order Dtd. t
/2024 12024  |3554, [BE JATI NO. 62024-05-01 No
2024 -
3)
(s
ea
WP (C)
COURT WRIT |t
41025 102.05. |- Order Dtd.
/2024 2024  |ag517 [S- K. BISWAL NO. 2 15024-01-08 BRANC [No
/2023 OLD H-6 -
25
)
(S
ea
WP (C)
COURT WRIT |t
41026 (02.05. |- Order Dtd.
/2024 2024  |oaep, |J- R BEHERA NO. 2 1)024-04-29 BRANC [No
2024 OLD H-6 -
25
)
(S
ea
WP (C)
COURT WRIT |t
41027 (02.05. |- Order Dtd.
/2024 2024  |9a73y I+ R. BEHERA NO. 2 1)024-04-29 BRANC [No
2024 OLD H-6 -
25
)
(S
ea
WP (C)
COURT WRIT |t
41028 [02.05. |- Order Dtd.
/2024 2024  |see3, |- R BEHERA NO. 2 1)024-04-29 BRANC No
2024 OLD H-6 -
24
)
WP (C) (s
COURT WRIT
41029 102.05. |- Order Dtd. ea
/2024 |2024  |10352 X+ C- NAYAK oo 2 12024-04-30 DRENC It
/2024 No




w W

w W

w W

w W

w W

.bw|

(s
ea
WP (C)
COURT WRIT |t
41030 (02.05. |- Order Dtd.
/2024 2024 10903 [° K- SWAIN NO- 219999-12-31 BRANC INo
/2024 OLD H-8 -
40
)
(s
ea
WP (C)
COURT WRIT |t
41031 (02.05. |- Order Dtd.
/2024 2024  |10586 [ PARDHI NO. 215024-05-01 BRANC INo
/2024 OLD H-3
12
)
(s
ea
WP (C)
COURT WRIT |t
41032 02.05. |- Order Dtd.
/2024 12024 10586 SAROJ KU. PARIDA NO. 2 2024-05-01 BRANC |No
/2024 OLD H-3 -
12
)
(s
ea
WP (C)
COURT WRIT |t
41033 [02.05. |- Order Dtd.
/2024 12024 30230 M. R. ROUTRAY NO. 2 2024-04-30 BRANC |No
/2023 OLD H-6 -
16
)
(s
ea
WP (C)
COURT WRIT |t
41034 (02.05. |- Order Dtd.
/2024 2024  |10534 |° K FARDHI NO- 215024-05-01 BRANC No
/2024 OLD H-3 -
12
)
(s
WP (C) ea
COURT WRIT
41035 [02.05. |- Order Dtd. £
/2024 2024  |10211 [7- K+ NAYEK . 219999-12-31 s
/2024 -
5)
(s
eca
WP (C)
COURT WRIT |t
41036 (02.05. |- Order Dtd.
/2024 12024 10534 DIBAKAR SAMAL NO. 2 2024-05-01 BRANC |No
/2024 OLD H-3 -
12
)
41037 (02.05. [WP(C) D. SAMAL COURT |Order Dtd. WRIT |[(S
/2024 2024 |- ‘ NO. 2|2024-04-29 BRANC |ea




IS

.J>.L»|

°

10221 OLD B-7 |t
/2024 No
5)
(s
ea
WP (C)
COURT WRIT |t
41038 (02.05. |- Order Dtd.
/2024 |2024 10866 SIDHARTHA MISHRA NO. 2 2024-05-01 BRANC |No
/2024 OLD H-7 -
18
)
(s
WP (C) ea
COURT WRIT
41039 (02.05. |- Order Dtd. t
/2024 |2024  |oges2 M+ K- ROUTRRY NO. 2 15024-04-30 BRANC o
OLD H-1
021 -
1)
(s
ea
WP (C)
COURT WRIT |t
41040 02.05. |- Order Dtd.
/2024 2024  |10681 |JTNU RANI NO- 2 1024-05-01 BRANC No
/2024 OLD H-5 -
21
)
(s
ea
WP (C)
COURT WRIT |t
41041 [02.05. |- Order Dtd.
/2024 12024 10562 DINESH KUMAR PANDA NO. 2 2024-05-01 BRANC |No
/2024 OLD H-3 -
12
)
(s
ea
WP (C)
COURT WRIT |t
41042 (02.05. |- Order Dtd.
/2024 2024 35115 |- SUNDARAY NO- 215024-04-30 BRANC No
/2023 OLD Aot
17
)
(s
WP (C) ea
COURT WRIT
41043 [02.05. |- Order Dtd. £
/2024 2024  |10486 | IRANJAN SAHOO o 212024-05-01 DRANC o
/2024 -
2)
(s
eca
WP (C)
41044 02.05. |- ¢ o oo CoUR? order pra. e o
/2024 2024  |35115 [°* © - 212024-04-30
/2023 OLD H-4 -
17
)
41045 |02.05. [WP(C) COURT |Order Dtd. WRIT |[(S
/2024 2024 |- A MOHANTY NO. 2(2024-05-01 BRANC |ea




a1 w

ul

|

10889 OLD -7 |t
/2024 No
ag
)
(s
ea
WP (C)
COURT WRIT |t
41046 102.05. |- Order Dtd.
/2024 12024  |10579 [° K DENKA NO. 2 1)024-05-01 BRANC No
/2024 OLD H-3 |-
12
)
(s
WP (C) ea
41047 02.05. |- o sauAL ESURg Order Dtd. giigc t
/2024 12024 10226 °° oo: 2 12024-04-29 DRENC Ino
/2024 -
5)
(s
WP (C) ea
COURT WRIT
41048 (02.05. |- Order Dtd. t
/2024 2024|6560, |CANESH CH. JENA NO. 210 024-05-01 BRANC 1o
OLD H-2
2022 -
7)
(s
BLAPL ea
COURT
41049 102.05. |- Order Dtd. t
/2024 2024|3886/ % MALLICK NO. 2 15024-04-30 No
OLD
2024 -
7)
(s
BLAPL ea
COURT
41054 102.05. |- Order Dtd. t
/2024 2024  |388g, |OK FRADHAN NO. 2 15024-04-30 No
OLD
2024 -
7)
(S
BLAPL ea
COURT
41055 102.05. |- Order Dtd. t
/2024 2024|3891, |K MOHANTY NO. 2 15024-04-30 No
OLD
2024 _
7)
(S
CRLMC ea
COURT
41058 |102.05. |- Order Dtd. t
/2024 2024  |2a6/2 [NIRANJAN ROUT NO- 15 024-04-30 No
15
024 _
7)
(S
ADMLS
COURT ea
41059 102.05. |- Order Dtd.
/2024 2024  |1/202 |© JAYASINGH TS' 2024-04-29 ;o




a1 w

o W

o W

o W

o W

| | | | | )
(s
ea
WP (C)
COURT WRIT |t
41060 |02.05. |- c.o Order Dtd.
/2024 2024|1255/ |1+ R BARIK NO- 2 1)024-05-01 BRANC No
o9 OLD H-3 |-
11
)
(s
CONTC cEN ia
40603 [02.05. |- Order Dtd.
/2024 |2024  |3016/ [RUPHYRARANL BANL - [BRA 2024-04-25 e
2024 1
)
WRIT |(S
WP (C) cex ﬁRANC ia
40604 [02.05. |- Order Dtd.
2024 2024 4313, |VINGARAJ SARANGI ERA 090706 (DIVI [No
Jole L STON |-
BENCH |10
-1) |8)
WRIT |(S
WP (C) - }BIRANC ia
40605 [02.05. |- Order Dtd.
2024 2024 4314, [VINGARAJ SARANGI ERA 090706 (DIVI [No
ote L STON |-
BENCH |10
-1) 8)
WRIT |(S
WP (C) - }BIRANC ia
40606 (02.05. |- Order Dtd.
2024|2054 4312, [LINGARAJ SARANGI ERA 0930708 (DIVI [No
Jole L STON |-
BENCH |10
-1) 8)
(S
SECON |ea
SA- GEN
40607 |02.05. Order Dtd. D t
/2024 |2024  |225/1 KHAGESWAR BEHERA ERA 2023-11-24 APPEA No
989 L . A
3)
(S
WP (C) GEN ea
40608 [02.05. |- SURYA NARAYAN - Petition With t
/2024 (2024 8201/ BEHERA Annexures No
L
2014 -
3)
(S
cMP- GEN WRIT |ea
40609 102.05. 15,5 5 |nARUMAR SATAPATHY |ERA Order Dtd. BRANC |t
/2024 |2024 2024-04-30
024 L H-1 |No




o W

o W

~

(s
ABLAP N ia
40610 [02.05. |L- Order Dtd.
/2024 2024  |3131, PEBA KUMAR RATH ERA 2024-04-10 e
2024 20
)
(s
CRLMC ea
GEN CRIMI
40614 |02.05. |- Order Dtd. t
/2024 2024|1295, [PEBA KUMAR RATH ERA 2024-04-29 NAL o
L MISC
2024 -
5)
(S
ea
SA- GEN
40615 |02.05. Order Dtd. t
2004|2054 |150/1 |[SANJAY KUMAR BEHERA ERA 09404t e
990 L 2
5)
(s
ea
WP (C)
40616 102.05. |- SOURAV SEKHAR gii Order Dtd. giﬁc ;O
/2024 |2024  |41023 |BEHERA 2024-05-01
/2023 L H-6 |-
35
)
(S
ABLAP N ia
40617 [02.05. |1- DIBYA PRAKASH onn Order Dtd. e
/2024 |2024  |4008/ |MISHRA . 2024-05-01 3
2024 35
)
(S
RPFAM ea
M/S.DEBA KUMAR GEN FIRST
fgg;i 2§é25' 253/ [RATH,A.GOUDR, S.S.PA [ERA 2332502535 APPEA ;O
TRA, S.S.PATKRAY L L
023 _
5)
(S
WP (C) ea
GEN WRIT
40619 |02.05. |- Order Dtd. t
/2024 2024 10254 |[PEPENDRA BEHERA e 2024-04-29 PRENC o
/2024 -
5)
(S
WP (C) ea
GEN WRIT
40620 |02.05. |- Order Dtd. t
/2024 2024  |10504 |PEBENDRA BEHERA ERA 2024-05-01 BRANC Iy,
/2024 L B3




WRIT (S
3 WP (C) GEN ERANC ia
40621 102.05. |- Order Dtd.
7 /2024 |2024 19136 SANJAY KUMAR BEHERA ERA 2024-04-30 (DIVI |No
3 /2019 L SION |-
BENCH |10
-1) 8)
| _
WP (C) ea
3 GEN WRIT
40622 |02.05. |- Order Dtd. t
2 |/2024 |2024 10259 [PEBENDRA BERERA oA 2024-04-29 oRBC o
/2024 -
5)
| -
ea
WP (C)
3 GEN WRIT |t
40623 102.05. |- Order Dtd.
7 /2024 |2024 10505 DEBENDRA BEHERA ERA 2024-05-01 BRANC |No
> /2024 L H-3 -
12
)
(s
ea
WP (C)
3 GEN WRIT |t
40624 102.05. |- Order Dtd.
7 /2024 12024 33927 SANJAY KUMAR BEHERA ERA 2024-05-01 BRANC No
6 /2023 L H-7 -
55
)
(S
WP (C) ea
3 GEN WRIT
40625 102.05. |- Order Dtd. t
7 1/2024 |2024  |3230, [RPARESH BHOI ERA 2024-04-30 BRANC |\
7 L H-1
2024 -
4)
[ (S
WP (C) ea
3 GEN WRIT
40626 102.05. |- Order Dtd. £
! /2024 |2024 10500 [PEBENDRA BEHERA e 2024-04-30 DRAIC o
/2024 -
2)
B (S
WP (C) ea
3 GEN WRIT
40627 102.05. |- Order Dtd. t
7 |/2024 |2024  [1047g [PAMPARUDHAR MORANTA BRA 2024-04-30 PRAIC o
/2024 -
2)
| -
MISC. |ea
g 40628 102.05. g?gé; KHAGESWAREJUGESWAR gii Petition With |APPEA |t
/2024 (2024 NAIK Annexures L No
0 019 L
SEC. |-
7)
3 40629 [02.05. |Wwp(C) |SOURAV SEKHAR GEN [Entire Document [WRIT |(S




»—\oo|

[ee)

/2024

2024 - BEHERA ERA BRANC |ea
1095/ L H-3 |t
2023 No
14
)
(s
we (C) GEN ia
40630 |02.05. |- Petition With
/2024 (2024 14409 SARASWATT BEHERA ERA Annexures No
/2018 L -
14
)
(s
ea
40631 102.05. ?g?ga SOURAV SEKHAR gii Petition With ;O
/2024 (2024 25 BEHERA I Annexures B
14
)
(S
ea
WP (C)
GEN WRIT |t
40632 102.05. |- Order Dtd.
12024 |2024 L0501 [DEBENDRA BEHERA ERA 2024-05-01 BRANC No
/2024 L H-3 =
12
)
(S
ea
WP (C)
GEN WRIT |t
40639 |02.05. |- Order Dtd.
12024 |2024 L1050, DEBENDRA BEHERA ERA 5024-05-01 BRANC No
/2024 L H=3 =
12
)
(S
CONTC N ia
40697 102.05. |- SURYA NARAYAN - Petition With Yo
/2024 (2024 965/2 |BEHERA I Annexures -
015 15
)
(S
ea
WP (C)
GEN WRIT |t
40700 |02.05. |- Order Dtd.
12024 |2024 L0386 |ANIL KUMAR DAS ERA 2024-04-30 BRANC No
/2024 L B-8 |-
39
)
CONTC CEN éi
40702 102.05. |- Order Dtd.
/2024 (2024 2831, [SANDHYARANI PANI ERA 2024-05-01 ;O

2024




[ 39
)

(s
SECON |ea

‘2 40825 02.05. 232;2 SANJAYA KUMAR gii Order Dtd. D £
/2024 (2024 BEHERA 2024-04-15 APPEA |No

9 016 L N a
5)

I s
SECON |ea

g 40828 02.05. 2‘;/1 SANJAYA KUMAR gii Order Dtd. D £
/2024 (2024 BEHERA 2024-04-10 APPEA |No

0 996 L N i
2)

S s
ea

g 40831 [02.05. gil/l SANJAYA KUMAR gii Order Dtd. t
/2024 (2024 BEHERA 2024-04-18 No

1 995 L i
2)

S s
ea

g 40836 (02.05. 12&7{1?12&6 SANJAYA KUMAR gii Order Dtd. M.J.C |t
/2024 (2024 BEHERA 2024-04-22 No

2 19 L i
1)

S s
3 LAA- GEN FIRST |2
o 140839 102.05. | S0  |SANJAYA KUMAR SRR Order Dtd. aopen | ©
/2024 (2024 BEHERA 2024-04-23 No

3 06 L L a
4)

S s
3 LAA- GEN FIRST |2
o 140843 102.05. | |SANJAYA KUMAR . Order Dtd. aopen | ©
/2024 (2024 BEHERA 2024-04-23 No

4 06 L L o
4)

S s
ea

3 40860 [02.05. |0 GEN WRIT |©
9 /2024 12024 34800 HIRARAM BHOI ERA Vakalatnama BRANC [No
° /2023 L B=7 -
44

)

(s
ea

g 40899 |02.05. ?945;2 SANJAYA KUMAR Eii Order Dtd. gigc ;O
6 /2024 (2024 023 BEHERA . 2024-04-24 HoG -
53

)

3 40900 [02.05. [LAA- [SANJAYA KUMAR (GEN lOrder Dtd. [FIRST | (S




\l©|

o w

a1 O

/2024

2024  [62/20 |BEHERA ERA 2024-04-23 APPEA |ea
08 L L t
No
1)
(s
LAA- GEN FIRST [C°
40901 02.05. | /.7 |SANJAYA KUMAR - Order Dtd. aopmn |©
/2024 (2024 BEHERA 2024-04-23 No
11 L L B
7)
(s
LAA- GEN FIRST [C°
40902 102.05. |7 |SANJAYA KUMAR - Order Dtd. apomn |©
/2024 (2024 BEHERA 2024-04-23 No
11 L L 3
7)
(s
BLAPL GEN ea
40903 (02.05. |- Order Dtd. BAIL- |t
/2024 2024|3801/ [(JTV KUMAR DALAL [ERA 2024-04-29 2 No
L
2024 -
7)
(s
LAA- GEN FIRST |-°
40974 102.05. |'")" |SANJAYA KUMAR - Order Dtd. apomn |©
/2024 (2024 BEHERA 2024-05-01 No
013 L L B
8)
WRIT | (S
WP (C) - }BIRANC ia
40975 |02.05. |- Order Dtd.
/2024 |2024  |geog, SUTOSH ROUT ERA 2020-03-13 (DIVI No
2020 L SION |-
BENCH |11
) 6)
(s
CONTC GEN ea
40978 (02.05. |- Order Dtd. CONTE |t
/2024 |2024  |2796,/ |FOFINATH PANDA ERA 2024-05-02 MPT  |No
L
2024 -
2)
WRIT |(S
e (C) GEN ERANC ia
41016 (02.05. |- SANJAYA KUMAR - Order Dtd. DTV N
/2024 2024  |17747 |BEHERA 2024-04-29 ©
/2016 . SION |-
BENCH |11
-2) 4)
BLAPL CEN (s
41050 (02.05. |- Order Dtd. BAIL- |ea
/2024 |2024  |3970, [SHAMBHU PRASAD SAHU ERA 2024-05-02 2 t
L
2024 No




=

l—‘.-l>|

WRIT (S
WP (C) GEN ERANC ia
41052 (02.05. |- SANJAYA KUMAR oo Order Dtd. o1vi I
/2024 [2024  |10987 |BEHERA 2024-04-26 °
/2021 L SION |-
BENCH |10
-1) 3)
(s
ea
WP (C)
GEN WRIT |t
41053 |102.05. |- Order Dtd.
/2024 12024 29055 LINGARAJ SARANGI ERA 2024-04-19 BRANC No
/2013 L H-8 |-
29
)
(S
BLAPL N ia
41056 02.05. |- Order Dtd.
/2024 2024  |396g, |STHAMBHU PRASAD SAHU iRA 2024-05-02 o
2024 2o
)
(S
ea
WP (C)
GEN WRIT |t
41057 02.05. |- Order Dtd.
/2024 |2024 8947/ LINGARAJ SARANGI ERA 2024-04-19 BRANC No
2012 L =2
45
)
(s
WP (C) GEN ia
40611 |102.05. |- Order Dtd.
/2024 12024  |15009 |1 K MOHANTA ERA 2016-11-17 No
/2007 L -
45
)
(s
We (C) GEN ia
40680 |102.05. |- Order Dtd.
/2024 2024  |24023 B K MOHAPATRA ERA 2018-04-04 No
/2017 L -
45
)
(s
ea
WP (C)
GEN WRIT |t
40683 |102.05. |- Order Dtd.
/2024 2024  |7307, [P MOHANTY ERA 2024-04-02 BRANC No
2024 L H-7 =
15
)
40688 |02.05. |BLAPL GEN Order Dtd. BAIL- | (S
/2024 2024 |- U KUMAR ERA 2024-04-23 2 ca




PN

“l

5462/ L £
2023 No
8)
(s
ea
WA- GEN WRIT
40690 [02.05. Order Dtd. £
1149/ |P K ROUTRAY ERA APPEA
/2024 [2024 |77 . 2023-11-20 A o
1)
(s
ea
WP (C)
GEN WRIT |t
40692 (02.05. |- Order Dtd.
/2024 2024 18254 | K ROUTRAY ERA 2022-11-28 BRANC INo
/2022 L B-8 |-
39
)
(s
10704 [02.05. |- GEN CONTE/t
/2024 12024 2277/ A.PATTANATK ERA Entire Order MPT No
2021 -
5)
(s
10708 [02.05. |0 GEN coEntire o wmrT (28
/2024 2024  |19655 [*-FATTANAIK ERA Order,Affidavit ooonC |No
L H-2
/2021 , -
9)
(s
Order Dtd. ea
20727 loz.05. 100 GEN 2023-05- WRIT |t
/2024 20é4 . 2548/ P. K. ROUTRAY ERA 03Judgement BRANC |No
oo L Dtd. 2023-05- |H-5 |-
03, 21
)
(s
ABLAP GEN ea
40824 (02.05. |L- Order Dtd. BATL- |t
/2024 2024 4934/ ¢ R PAIRA oA 2024-03-14 1 No
2023 -
2)
(s
ea
10825 [02.05. |0 GEN Sosaiar WRIT |t
/2024 2024  |15961 [0 R PARIDA ERA 29Petition,Anne [ohanc NO
/2022 L re B=S
Xu ’ 22
)
WP (C) (s
GEN WRIT
40833 [02.05. |- Order Dtd. ea
/2024 |2024 7927, [N K SEN oA 2024-04-16 DRENC It
2013 No




N

N >

N

WRIT (S
WE (C) GEN ERANC ia
40837 |02.05. |- Order Dtd.
/2024 2024 15197 |° PBEAERA ERA 2022-10-21 (DIVI N0
/2006 L SION -
BENCH |10
) 5)
(s
ea
WP (C)
GEN WRIT |t
40842 |02.05. |- Order Dtd.
/2024 2024 4907/ [° FANPA ERA 2024-01-22 BRANC INo
2024 L A4 -
38
)
(S
ea
CMP- GEN WRIT |t
40846 (02.05. Order Dtd.
19024 2024 93/20 |J PATTANAIK ERA 2024-02-27 BRANC |No
24 L H-6 |-
54
)
(s
40849 [02.05. |RSA” GEN EECON o
/2024 12024 115/2 SAHOO ERA Decree APPEA [No
021 L
L —_
6)
(s
ea
RSA- GEN
40854 (02.05. t
/2024 12024 570/2 SAHOO ERA Decree No
023 L _
6)
(S
SECON |ea
RSA- GEN
40857 102.05. Order Dtd. D t
/2024 12024 141/2 K PADHI ERA 2024-07-09 APPEA |No
003 L . a
6)
(S
CONTC GEN ea
40866 |02.05. |- Order Dtd. CONTE |t
/2024 12024 8346/ C MISHRA ERA 2024-04-26 MPT  |No
L
2023 -
7)
ELPET GEN e(i
40870 [02.05. |- SHIEGH PRA Order Dtd. M.J.C|Z
/2024 12024 14/20 . 2020-03-13 o

19




w

w

w

W

| | | | 4)
(s
ea
CMP- GEN WRIT |t
40873 102.05. Order Dtd.
1453/ |BR SENAPATI ERA BRANC No
/2024 [2024 2023 . 2024-04-25 ROIE N
28
)
(s
SECON |ea
SA- GEN
40876 102.05. Order Dtd. D t
/2024 |2024  [°2/19 Y DAS ERA 2024-03-07 APPEA |No
92 L 2 N
3)
(s
BLAPL BN ‘Ea
40878 102.05. |- Order Dtd. BAIL-
/2024 2024  |gpa0, |J BEHERA ERA 2023-12-01 2 No
2023 L -
11
)
(s
We (C) GEN ia
40918 |102.05. |- PRADIPTA KUMAR ERA Order Dtd. N
/2024 (2024  [9693/ |MOHANTY . 2017-10-09 e
2017 o
)
(S
CONTC GEN ea
40932 102.05. |- G SAHOO ERA Order Dtd. CONTE |t
/2024 2024  |250/2 2022-07-19 MPT  No
L
022 -
4)
(S
ea
WP (C)
GEN WRIT |t
40933 102.05. |- Order Dtd.
/2024 2024  |21356 |G SAHOO ERA 2021-08-09 BRANC No
/2021 L H-7 =
18
)
WRIT (S
WP (C) GEN ERANC ia
40961 102.05. |- Order Dtd.
/2024 12024  |18379 |V CHHOTRAY ERA 2024-03-19 (DIVI No
ons L STON |-
BENCH |10
-1) 3)
(S
WP (C)
GEN WRIT |ea
40967 102.05. |- Order Dtd.
/2024 2024  |10792 |F K ROUT iRA 2024-02-01 EPEZ;NC ;O

/2024




[Ixy

(s
ea
10968 [02.05. |0 GEN Aty WRIT &
/2024 12024  |10101 [* K MOHANTY ERA 30Petition,Anne [CRANC NO
/2024 L xure H-6 |-
' 36
)
(s
ea
WP (C)
GEN WRIT |t
40969 |102.05. |- PetitionAnnexur
/2024 2024  |33721 [P SINGH ERA e,Misc.case, BRANC [No
/2020 L H-8 |-
42
)
(S
CRIMI |ea
CRLA- GEN
40970 102.05. Order Dtd. NAL t
/2024 |2024  |180/2 [P CHANDRA ERA 2023-12-04 APPEA |No
016 L
L —
4)
(S
ea
WP (C)
GEN WRIT |t
40972 102.05. |- Order Dtd.
/2024 2024 9962/ [* MALLIK ERA 2024-04-26 BRANC INo
2024 L H-4 -
19
)
(S
WP (C) ea
GEN WRIT
40973 102.05. |- Order Dtd. t
/2024 2024  |33711 |° BARIK ERA 2023-12-21 Ef_‘i\Nc No
/2021 -
1)
(S
ea
WP (C)
GEN WRIT |t
40990 102.05. |- Order Dtd.
/2024 2024  |20767 R MOHAPATRA ERA 2024-04-04 BRANC [No
/2015 L A=l )-
30
)
(S
WP (C) ea
GEN WRIT
40993 102.05. |- Order Dtd. t
/2024 2024  |13805 |0 CHEATRAY ERA 2022-08-05 ?_USNC No
/2018 -
7)
(S
WA- GEN WRIT |ea
40996 102.05. Order Dtd.
/2024 2024 134/2 |S CHHOTRAY ERA 2024-04-16 APPEA |t
024 L L No




[ | | | | | | 2)
(s
SECON |ea
4 RSA- GEN
41002 |02.05. Order Dtd. D t
4 12024 |2024  [309/2 M SETHI ERA 2015-11-16 APPEA |No
6 014 L . i
3)
- E
RPFAM ea
4 GEN FIRST
41006 |02.05. |- Order Dtd. t
2 |/2024 2024  [344/2 [ BEHERA ERA 2023-04-04 APPER N6
7 L L
022 -
7)
- 5
WP (C) ea
4 GEN
41007 |02.05. |- Order Dtd. t
g /2024 2024 9285, B K PATI ERA 2007-11-16 No
2007 -
)
L s
ea
CRIMI
4 CRLA- GEN t
41008 |02.05. Order Dtd. NAL
4 172024 |2024 347/2 R K SAHOO ERA 2024-01-29 APPEA |N©
9 020 L . -
10
)
(s
Order Dtd. SECON |ea
g 41013 (02.05. 1;3];;2 PRAFULLA CHANDRA gii 9999-12- D t
0 /2024 (2024 023 ACHARYA L 31Appealmemo, En APPEA No
tire Order, L -
6)
L e
4 la1014 |02.05 ?LAPL GEN Order Dtd BAIL- ia
> 172024 |2024 ag16, B K SRHOO ERA 2023-09-22 1 No
1 L
2023 -
2)
L 5
ea
WP (C)
4 GEN WRIT |t
41015 |02.05. |- Order Dtd.
> /2024 |2024 |e189y | C MOHANTY ERA 2022-09-14 BRANC [No
2 2003 L H-8 |-
43
)
(s
ea
WP (C)
4 GEN WRIT |t
41018 |02.05. |- Order Dtd.
> 172024 |2024  |e190y |F C MOHANTY ERA 2022-09-14 BRANC [No
3 5003 L H-8 |-
43
)
l4 [41019 [02.05. [wp(C) [P C MOHANTY (GEN lOrder Dtd. WRIT |(S




/2024

2024

5 - ERA 2022-09-14 BRANC |ea
4 6191/ L H-8 |t
2003 No
43
)
(s
ea
WP (C)
4 GEN WRIT |t
41020 [02.05. |- Order Dtd.
> /2024 2024 6192, |F © MOHANTY ERA 2022-09-14 BRANC [No
> 2003 L H-8
43
)
(s
Order Dtd. MISC. |ea
4 MACA- GEN
41051 [02.05. 2024-04- APPEA 't
5 /2024 |2024  [#22/2 R. K. DEHURY ERA 25Petition,Anne |L No
6 023 L
xure, SEC. |-
)




